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Criminal Appeal  No(s).  1448/2014

LUXMI NARAIN SHUKLA & ANR.                         Appellant(s)

                                VERSUS

THE STATE OF UTTAR PRADESH HOME DEPARTMENT         Respondent(s)

 
Date : 15-10-2026 This appeal was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE AUGUSTINE GEORGE MASIH
         HON'BLE MRS. JUSTICE SUNITA AGARWAL

For Appellant(s) : Mrs. Kawaljit Kochar, Sr. Adv.
                   Mr. Bhargava V. Desai, AOR
                   Mr. Deepanshu, Adv.
                   Mr. Utkarsh Vats, Adv.
                   Mr. Shivam Sharma, Adv.
                   
For Respondent(s) :Mr. Shaurya Sahay, AOR
                   Mr. Aman Jaiswal, Adv.
                   Mr. Vikas Bansal, Adv.
                   

     UPON hearing the counsel the Court made the following
                             O R D E R

List after Diwali holidays.

(RAJNI MUKHI)                                (MAYA KUMARI)
ASTT. REGISTRAR-cum-PS                      COURT MASTER(NSH)
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